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(b) whether Letter of Credit, Bill of 
Landing or GR-I from for these exports 
were issued in the name of the MMTC; 
and 

(c) whether the normal exports are 
only remitted through MMTC just to 
cover the export angle; if so, how much 
losses were suffered as a result of such 
exports/imports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. 
R. DAS MUNSHI): (a) to (c) MMTC 
purchases metals on the basis of tenders 
which establish the lowest price. While 
effecting such purchases at lowest prices 
MMTC endeavours to use its buying 
leverage, to the extent possible to 
generate exports of Indian products which 
are credited to the account of MMTC. In 
most cases documents are routed through 
MMTC too. In several such deals 
additionality of export has been 
identified. Since imports are taking place 
at international prices no loss is being 
suffered in such imports. 

Indo-Nepal Treaty 
3514. SHRI CHITTA BASU; Will the 

Minister of EXTERNAL AFFAIRS be 
pleased to state; 

(a) whether any suggestion has since 
been mooted by the Nepalese 
Government for the abrogation of 1950 
Indo-Nepal Treaty with India and also for 
an end to the recruitment of Gorkhas by 
the Indian Armed Forces; and 

(b) if so, what is Government's 
reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): 

(a) No, Sir.  
(b) Does not arise. 

 

 


